IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 05.11.2024
SL.|Name of Date of Case No. Co I::lziﬁted Rejec
No. |Applicant Application Fee to be paid Status
BISWAL  |91196/2024(05.11.2024 [BLAPL/7443/2024 |1o | |

|2 |H SUNDARA |91210/2024|o5.11.2024 WP (C)/33232/2020 |7 | |U |
3 |G SUNDARA  [91213/2024(05.11.2024 |RVWPET/456/2023 |7 | v
4 |G SUNDARA [91215/2024(05.11.2024 |RVWPET/458/2023 |7 | R
5 |P BASTIA  [91217/2024(05.11.2024 |[WP(C)/3126/2018 |7 | .
6 |P BASTIA  [91218/2024(05.11.2024 |[WA/349/2023 |7 | .
7 |p NAavaK 191221/2024|05.11.2024 |SA/159/2001 |7 | .
'8 [BK PATI 191223/2024 (05.11.2024 WP (C)/513/2017 |7 | .
9 [BK PATI 191224/2024|05.11.2024  |[WP(C) /22753/2016 |7 | .

document

available in
10 |S C DASH  [91226/2024/05.11.2024 C)/3997/2012 7 dms, court U

fee to be

paid

document

available in
11 |S C DASH  [91228/202405.11.2024 |WP(C)/3142/2005 7 dms, court U

fee to be

paid
12 |H K BHOL  [91230/2024(05.11.2024 |CONTC/10370/2023 |7 | CE

PAPERLESS
13 |K BISWAL 91233/2024105.11.2024 C)/21054/2024 7 COURT FEE TO |U

BE PAID
14 |BN SHADANGI [91234/2024(05.11.2024 |ABLAPL/11602/2024 |10 | c

PAPERLESS
15 |A K BISWAL [91236/202405.11.2024 (C)/21054/2024 |7 COURT FEE TO |U

BE PAID

S P

16 |[Dapranarx |91237/2024(05.11.2024  |ABLAPL/11723/2024 |7 U
17 |B N SAHU  |91240/2024(05.11.2024 |CMAPL/101/2024 |7 | U |
18 |R K BASIK |91242/2024(05.11.2024 |WP(C)/26731/2019 |7 | U |
19 |R K BARIK |91243/2024(05.11.2024 |WP(C)/12128/2018 |7 | U |
20 |G D MALLICK|91244/2024(05.11.2024 |WP(C)/26233/2024 |10 | c |
21 |G ROUT 191246/2024(05.11.2024  [CMP/1271/2022 |7 | U |
22 |D SWAIN 191248/2024(05.11.2024  |JCRLA/35/2024 |7 | U |
23 |P C MISHRA [91251/2024(05.11.2024 |ABLAPL/11410/2024 |7 | U |
24 [B BARIK 191253/2024(05.11.2024  |[RSA/323/2011 |7 | U |




25 |B BARIK 191254/2024 05.11.2024 [RSA/270/2011 |7 | o
26 |A K DAS 191256/2024 [05.11.2024  |[RSA/5/2020 |7 | R

document

available in
27 |T BAG 91260/2024 05.11.2024  |0JC/4857/2002 7 dms, court U

fee to be

paid
28 |K R JENA  [91261/2024(05.11.2024 |[WP(C)/14451/2016 |7 | u |

PAPERLESS
29 |S K BISWAL |91262/2024|05.11.2024 WP (C)/24849/2024 7 COURT FEE TO|U

BE PAID
30 |L K BEHERA [91263/2024(05.11.2024 |WP(C)/25188/2023 |7 | v

document

available in
31 |P K ROUTRAY |91264/202405.11.2024 WP (C)/16927/2016 |7 dms, court U

fee to be

paid

document

available in
32 |P K ROUTRAY |91266/2024 05.11.2024 WP (C)/861/2018 7 dms, court U

fee to be

paid
33 |M K SWAIN [91267/2024(05.11.2024 |[WP(C)/28177/2022 |7 | .
34 |S K PRADHAN 91269/2024(05.11.2024 |WP(C)/28605/2011 |7 | .
35 |s Das 191270/2024 |05.11.2024 WP (C)/15960/2024 |7 | .
36 |S DAS 191272/2024|05.11.2024  |WP(C)/15958/2024 |7 | v
37 |s Das 191273/2024(05.11.2024  |[WP(C) /15965/2024 |7 | o
38 |s DaS 191274/2024(05.11.2024  |[WP(C) /15968/2024 |7 | o
39 |s Das 191275/2024(05.11.2024 WP (C) /15972/2024 |7 | o
140 |s DAS 191276/2024(05.11.2024  |[WP(C) /16661/2024 |7 | o
41 |s DaS 191277/2024|05.11.2024  |[WP(C) /16656/2024 |7 | o
42 |s DAS 191278/2024(05.11.2024  |[WP(C) /15976/2024 |7 | o
43 |B K PATI  [91279/2024|05.11.2024 |WP(C)/513/2017 0 | c
44 |s DAS 191280/2024 |05.11.2024  |[WP(C)/16663/2024 |7 | o
145 |S DAS 191282/2024|05.11.2024 WP (C)/17241/2024 |7 | S
46 |S DAS 191283/2024(05.11.2024 WP (C)/16755/2024 |7 | o
47 |B K PATI  |91284/2024(05.11.2024 [WP(C)/22753/2016 |10 | c
48 |s DAS 191285/202405.11.2024 |[WP(C)/16761/2024 |7 | U
49 |s Das 191287/2024|05.11.2024  |[WP(C)/17262/2024 |7 | R
50 |S Das 191290/2024 |05.11.2024  |[WP(C)/17242/2024 |7 | R
51 |S Das 191291/2024|05.11.2024  |[WP(C)/17243/2024 |7 | R
52 |S Das 191293/2024|05.11.2024  [WP(C)/17242/2024 |7 | R
53 |B K PATI  [91294/2024(05.11.2024 |[WP(C)/5820/2021 |10 | c

B R

‘54 SENAPATI ‘91295/2024‘05.11.2024 0JC/1262/1993 ‘7 ‘ U ‘
55 |A JENA 191296/2024 |05.11.2024  [SA/309/1980 |7 | R
56 |[B K PANDA [91297/2024(05.11.2024 |CVREV/99/1984 |7 | R
57 |P K BARIK |91298/2024(05.11.2024 |SA/289/1994 |7 | v




58 [i-.ot 91299/2024(05.11.2024 |[RVWPET/184/2024 |10 c

59 M. R. SRHOO|91301/2024(05.11.2024 [WP(C)/25452/2024 [10 | c
60 [yunt ony  (91309/2024(05.11.2024  |CRLMC/3617/2024 |10 c

61 |R. SINGH  |91321/2024(05.11.2024 |CRLMC/3459/2024 |10 | c |
62 |P K MOHANTY [91325/2024(05.11.2024 |[WP(C)/1365/2022 |10 | c |
‘63 ‘ﬁéHiéATRA ‘91326/2024‘05.11.2024 CRLREV/607/2024 ‘10 ‘ ‘c ‘
64 |S B UDGATA [91336/2024(05.11.2024 |[MACA/871/2016 0 | c |
65 |K. K. NATH |91338/2024(05.11.2024 |[WP(C)/24825/2024 |10 | c |
66 |S.R. OJHA [91339/2024[05.11.2024 |MACA/871/2016 0 | c |
67 |B.K. SWAIN [91343/2024(05.11.2024 [WP(C)/16486/2020 [10 | c |
68 |S. BARIK  |91362/2024|05.11.2024 |ABLAPL/13751/2023 |10 | c
69 |A.K.ROUL  |91364/2024(05.11.2024 |WP(C)/14023/2016 |7 50.0,3*50.00U |
70 |K C PANDA |91367/2024(05.11.2024 |SA/236/1994 0 | c |
£ T 91372/2024 (05.11.2024 C)/26363/2024 |10 c

72 |0 91374/2024 (05.11.2024 C)/26351/2024 |10 c

73 | 91375/2024 (05.11.2024 C)/26288/2024 |10 c

74 |B. BEHERA |91377/2024(05.11.2024 |[WA/2475/2024 0 | c |
75 |S. K. ROUT |91378/2024(05.11.2024 |[WP(C)/17494/2024 |10 | c |
76 |J P KAR 191394/2024(05.11.2024  |RSA/95/2003 10 | c |
77 |M R ROUTRAY|91395/2024(05.11.2024 |RSA/95/2003 10 | c |
78 |T K NAYAK |91408/2024(05.11.2024 [WP(C)/26556/2024 [10 | c |
79 |T K NAYAK [91423/2024(05.11.2024 |[WP(C)/26857/2024 |10 | c |
80 |R CH ROUT |91430/2024(05.11.2024 WP (C)/149/2024 0 | c |
81 |C SWAIN 191431/2024|05.11.2024 |CMP/362/2018 0 | c
82 K S DAS 191437/2024|05.11.2024  |CRLMC/3530/2022 |10 | c |
83 |T K NAYAK |91441/2024|05.11.2024 |[WP(C)/26732/2024 |10 | c |
84 |M K PATI  |91443/2024|05.11.2024 |[WP(C)/24524/2024 |10 | c |
85 |R SETHI 191447/2024|05.11.2024  |WPC (OAPC) /209/2019 /10 | c |
86 |A PANDA 191448/2024|05.11.2024 WP (C)/26588/2024 |10 | c |
87 |M R ROUTRAY |91451/2024(05.11.2024 |[WP(C)/15661/2021 |10 | c |
88 |P K DAS 191453/2024(05.11.2024  |WP(C)/26239/2024 |10 | c |
‘89 ‘giﬁziJIT ‘91455/2024‘05.11.2024 WP (C) /26212/2024 ‘10 ‘ ‘c ‘
90 |A K APNDA |91456/2024(05.11.2024 |WP(C)/13176/2018 |10 | c |
91 |KSHITISH  |91457/2024(05.11.2024 |WP(C)/26678/2024 |10 | c |
92 |M R ROUTRAY |91458/2024(05.11.2024 WP (C)/26559/2024 |10 | c |
93 |s MALLICK |91463/2024(05.11.2024 |MATA/249/2023 7 6.00,3%6 S
94 |J N MOHANTY [91464/2024(05.11.2024 |[WP(C)/10671/2024 |7 | SR
95 |N. C. SINHA|91483/2024(05.11.2024 [WP(C)/26616/2024 |10 | c




96 |G. R. PATRA|91485/2024(05.11.2024 [WP(C)/23993/2024 |10 | c
‘97 oA ‘91490/2024‘05.11.2024 CMP/1183/2024 ’10 ‘ ‘c ‘
98 |[R. SAHOO  [91500/2024(05.11.2024 [WP(C)/26510/2024 |10 | c |
99 |T K NAYAK [91502/2024(05.11.2024 |RVWPET/160/2024  [10 | c |
‘100 e ‘91503/2024‘05.11.2024 WP (C) /26617/2024 ‘10 ‘ ‘c ‘
101 M SETHI 191504/2024|05.11.2024  |RVWPET/318/2023 |10 | c
102 [KSHITISH  [91507/2024(05.11.2024 [WP(C)/26666/2024 |10 | c |
103 |6 ¢ JENA  [91510/2024(05.11.2024 |[WP(C)/15301/2024 |10 | c |
‘104 ranma ‘91511/2024‘05.11.2024 WP (C) /26656/2024 ‘10 ‘ ‘c ‘
105 KSHITISH  [91512/2024(05.11.2024 [WP(C)/26670/2024 |10 | c |
106 |KSHITISH  |91513/2024|05.11.2024 |[WP(C)/26669/2024 |10 | c |
107 |KSHITISH  |91515/2024|05.11.2024 |[WP(C)/26667/2024 |10 | c |
108 |KSHITISH  |91516/2024|05.11.2024 |[WP(C)/26675/2024 |10 | c |
109 K MANDAL  [91518/2024(05.11.2024 |MACA/874/2010 0 | c
110 |S K NAYAK |91519/2024(05.11.2024 |WP(C)/24337/2022 |10 | c
111 [P K SWAIN |91520/2024|05.11.2024 |[WP(C)/24337/2022 |10 | c |
112 |S K NAYAK |91522/2024|05.11.2024 |[WP(C)/39811/2021 |10 | c |
113 |S K NAYAK |91523/2024(05.11.2024 |[WP(C)/17095/2021 |10 | c
‘ 6.00,3%6 ‘
114 [N SAHOO 91529/2024 05.11.2024 |MATA/142/2016 7 sent to U
Xerox
115 |S. BISWAL |91534/2024|05.11.2024 |[WP(C)/26785/2024 |10 | c |
116 |[P. NAYAK  |91535/2024(05.11.2024 |CRLMC/3462/2024 |10 | c |
1117 M. NAIK 191536/2024(05.11.2024  |[WP(C)/24963/2024 |10 | c |
118 ggggéSTRl 91538/2024 05.11.2024  |ABLAPL/11961/2024 |10 c
119 ggggéSTRl 91539/2024 |05.11.2024  |ABLAPL/11959/2024 |10 c
120 |R K MALLICK|91544/2024(05.11.2024 |ABLAPL/7515/2024 |10 | c |
document
121 SRR L [91547/202405.11.2024  WRCRL/1215/2011 |10 %EETiESEZtln U
paid
122 |L K PRADHAN [91549/2024(05.11.2024 |BLAPL/1401/2024 |10 | c |
123 |ANITA SAHOO |91552/2024(05.11.2024 |BLAPL/9902/2024 |10 | c |
124 |B B MALLICK |91554/2024(05.11.2024 |BLAPL/10030/2024 |10 | c |
GYANA ‘ ‘
125 RANJAN 91556/2024/05.11.2024 | BLAPL/10573/2024 |10 C
PATRA
126 B P TANGA |91557/2024(05.11.2024 |BLAPL/10762/2024 |10 | c |
1127 |G SAHOO 191567/2024|05.11.2024  |CRLMC/789/2022 0 | c |
128 |S BARDHAN [91568/2024(05.11.2024 |LAA/14/2018 0 | c |
129 M BEHERA  [91569/2024(05.11.2024 |LAA/54/2019 0 | c |




130 |0 o o eng (9157072024 05.11.2024 WP (C) /2631/2023 |10 c
131 |G K NANDA [91571/2024(05.11.2024 |[WP(C)/2631/2023 |10 | c |
132 00 oy [91572/2024(05.11.2024 WP (C)/2631/2023 |10 c
133 |A MOHANTY [91575/2024(05.11.2024 |TRP(C)/195/2024 |10 | c |
134 [RB MISHRA [91576/2024(05.11.2024 |CRLMC/3280/2024 |10 | c |
135 |S.K.BISWAL |91584/2024(05.11.2024 |[WP(C)/42527/2023 |10 | c |
1136 |S.SAMAL 191585/2024 (05.11.2024  |[WP(C)/6237/2024 |10 | c |
1137 [M.DAS 191588/2024 |05.11.2024  |[WP(C)/19585/2014 (|10 | c |
138 M R SAHOO [91589/2024(05.11.2024 |CRLMC/5493/2023 |10 | c |
1139 |M.DAS 191590/2024 |05.11.2024  |[WP(C)/19579/2014 |10 | c
140 |G.R.PATRA [91591/2024(05.11.2024 |[WP(C)/15805/2024 |10 | c
141 [6.R.PATRA [91592/2024(05.11.2024 [WP(C)/15534/2024 [10 | c |
142 |S.K.PRADHAN [91593/2024 (05.11.2024 |[WP(C) /16788/2024 |10 | c
143 |[P.BEHERA  [91594/2024(05.11.2024 [WP(C)/33003/2020 |10 | c
144 |a.DAs 191595/2024 [05.11.2024  |[WP(C)/33003/2020 [10 | c |
‘145 S hEAN ‘91600/2024‘05.11.2024 WA/1348/2024 ’10 ‘ ‘U ‘
146 M D BISWAL [91606/2024(05.11.2024 [WP(C)/27113/2024 |10 | c
| | | Total 11295

NIC




